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with IMMARSAT, etc. have been com-
pleted? 

THE DEPUTY MINISTER TN THE 
MINISTRY OF OMMUNICATIONS 
(SHRI VIJAY N. PATlL): (a) and (b) 
Ye ir, the Sixt h Plan nvi ages a subs-
tanti 1 beginning of a pba ed programme 

. to updat" and expand radio communi-
cation monitoring faciliti s in the country. 
The . chemes arprc\cd under the Sixth 
PI ' n with an outlay of Rs. crores provide, 
am ng 00- rs, for the tabli hment of 
two n w M nit ring ~tation , provi 'on 
of equipment to mon itor VHF/UHF fre-
quency bands Upl(l t HGz, the etting 
up fa i1itie to monitor the still hi~he r 

microwave band includ ng emissions 
from geosta ionary satellite. 

Of the two new Moniloriq~ Station 
proposed during the ixth Plan, the first 
one at Vishakhapatnam has been stab-
Ii h d and is now effectively catering to 
the Moni toring neells in the South-eastern 
part of the L' untJ y including coastal 
area The see0nd stellion ~t Bhopal is 
in the proce of e t tili hment and will 
cater to the mon tori ng needs of the cen-
tr 1 part of the cL'untry. 

A new man-made Radio Noi e Survey 
Unit has bCt:!n establ i h d in Bombay and 
has proved u eful. Modern equipment 
recently rcceiv d, such as for VH F/UHF 
monitoring are being progre siveJy 
brought into use. The first Microwave 
monitoring Terminal is programmed to 
become operati nal early in 1984. Other 
facilities are in various stages of progress. 

(c) The construction of Videsh San-
char Bhavan and G~ tew y Terminal Com-
plex at CcUcutta has m It yet commenced. 
The laying of Westward Submarine Cable 
from Bombay to the Gulf Region and 
operation of facilities to WOI k with 
INMARSAT are under the active .consi-
deration of the Gov rnment. 

Completion of Trh'andrum T. V. Centre 

1223. PROF P. J. KURIEN: Will the 
Minister of INFORMATION AND BRO-
ADCASTING be plea ed to state: 

<a> the tage of tbe work on Trivand-
rum T. V. Station at present; and 

lb) the total amount pent so far 
th reon and the tim by which it i likely 
to be completed? 

THE MINISTER OF STATE OF THE 
MINISTRY 0 INFORMATION AND 
BROADCA TING AND MlNISTER OF 
STATE IN THE MINI TRY OF PAR-
LIAMENTARY AFFAIRS (SHRI H.K.L. 
BHAGAT) : (a) Building for TV Centre, 
Trivandrum i in an advanced stage of 
completion and is expected to be comp-
leted by March, 84. 10 KW TV traosmitter 
i expected to b supplied by Dec, 1983. 
Order for colour studio equipment bas 
been awarded. 

(b) Total amount pent upto 30-9-83 
is Rs 290.11 Jakh. 10 KW TV trans .. 
metter i expected to be ommi sioned 
b fore the end of the VI plan 
period. Studio centre i expected to be 
commissioned during 1985-86. 

Licence to C[PLA Manufacture Sulbutamol 

1224. SHRI N. K. SHEJWALK.ER: 
Will the Minister of CHEMICALS AND 
FER TILIZERS be pleased to state : 

(a) whether Government have issued 
a licence to CIPLA to manufacture sul-
butamol at just double the prices at which 
GJaxo offered to manufacture it; 

(bJ if so, the consideration therefore 
at a t ime when Government are aid to 
be anxious to make drug available much 
cheaper and trying to reduce the prices of 
some of the ' essential medicines and the 
r~a n. for allowing u 'h an exhorbitant 

' pr.k~ for an essential drug; and 

i . (c) whether an enquiry made by the 
Bureau of Industrial Co t and Price has 
found that the cost of production of tbi 
drug by CIPLA i much Jess than the 
price being charged by the company 
but whether Government are keeping 
ilcnt over the issue thereby allowing in 

disguise the monopoli tic position for 
this company manufacturing and market-
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iog Sal butamol much against the interost 
of tb.e con sum rs 1 

THE MINI TER OF STATE IN THE 
MINT TRY F CHEMICALS AND FBR. 
TILIZERS (SHRI R. C. RATH): (a) and 
(b) It wa during 1975 that M IS. C(PLA 
had b en gr nted an Industrial Licence 
for the m nufacture of Salbutamol. Our. 
ing 1982 M 's. Glaxo had offered' to 
manufacrure it at roughly half the price 
of the existing two units namely CIPLA 
and Fairdeal. However, they had not 
given full details ' to ubst ntiate their 
claim. 

(c) Study made by the Bureau of 
Industarial Costs and prices into the Cost 
structure of Salbutam I reveals a cope 
for reducti n in price over the current 
declared price of RS . 35 per gm. The 
recommendations of the BICP have been 
crutinised and the revision in price is 

expected to follow oon. 

Threat of Job ecurity in Industries 
Controled by TNCS 

1225. SHRI J. S. PATIL : Will the 
M ini ter of LA BOUR AND REHABILI-
T A TION be pleased to state: 

(a) whether attention of Government 
has been drawn to a report appeared in 
Economic Times, New Dehli of 17 October. 
1983 under the heading "TNCS a threat 
to job ecurity' ; 

(b) if 0, whether Government have 
made any study in so far as job reductions 
re octed to by transnational corporations 
in the pharmaceuti al industry are cen- • 
cerned; 

(c) the steps Government propose to 
take to provide more job opportunitiea in 
the industries controlled by the TNCS; 
nd 

(d) whether Government propose to 
lay down any condi\ions to ensure regular 
creation of new jobs before granting letters 
of intents to ueh organisations '1 

THE MINISTER OF STATE IN THE 
MINISTRY Of LABOUR AND REHJ\. 

BILITATION (S RI DHARMAVIR) : 
(a) Ye, Sir. 

(b) No, Sir. 

(c) and (d) In the application for 
grant of indu trial licences submitted by 
the different companies, there is a p r vi-
sion to indicate the vo lume of ext r . 
employment likely to be created under the 
p roposal appl ied for and the detail are 
given under arious categories like mana-
gerial, skilled, semi·s illed workers etc. 

Setting up of Pro·eet Develo ")ment Atboritie 
for Coal Companies 

1226. SHRT KRISHNA CHA DR«\ 
HALDER: Will the Minister of E ERGY 
be pleased to state: 

(a) whether Government are going to 
et up project development authorities for 

different coal companies: 

(b) jf 0, details of tile work to be 
done by these authorities 1 

(c) the detaile of the structural con· 
cept of these authorities? 

THE MI'lTST 3R OF STATB IN THE 
DEPARTMENT OF COAL IN THE 
MINISTRY OF ENERGY (SHRI DAL· 
BIR SINGH) : (a) to (c) There is no pro-
po at under consideration of the 
Government to set up separate project 
development authorities in the Coal comp. 
anies. However, with a view to expedit. 
ing the execution of coal projects 
development have advised Coal India 
Limited to strengthen the project imple-
mentation machinery, within existing set 
up of Coal India Limited and its subsi-
diary Companies. by setting up separate 
management organisation for each project, 
backed by a more thorough system 'of 
monitoring of rroject execution. 

Introduction of Electronic Operating System 
In Delbi Telephones. . 

1227. SHRI MOHAMMAD ASRAR 
AHMAD: Will the Minist. · of COMMU-
NICATIONS be pleased to state : 




